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In the Delhi High Court

Case No : Original Miscellaneous Petition (MISC.)(COMM.) No. 478 Of 2019, 
Miscellaneous Application No. 16544 Of 2019

M/S Mehndiratta & Associates Pvt. Ltd APPELLANT

Vs

Gopal Goverdhan Gaushala & Anr RESPONDENT

Date of Decision : 20-01-2020

Acts Referred:
Arbitration and Conciliation Act, 1996 — Section 29A(4)

Citation : (2020) 01 DEL CK 0310

Hon'ble Judges : Jyoti Singh, J

Bench : Single Bench

Advocate : Ritesh Kumar Chowdhary, Rahul Malhotra, Himanshi Madan

Final Decision : Allowed

Judgement

Jyoti Singh, J

1. This is a petition under Section 29A(4) of the Arbitration and Conciliation Act,
1996 seeking extension of time for a period of six months for conclusion of the
Arbitral Proceedings and passing of the Award. The Arbitral Tribunal entered upon
reference on 20.04.2018. The statutory period of twelve months expired on
19.04.2019. Parties thereafter mutually consented to extend the time by a
further period of six months. The extended period expired on 19.10.2019.

2. Learned counsel for the respondent submits that he has filed a detailed reply
to the petition. Learned counsel for the petitioner submits that the proceedings
are at the stage where the last witness of the respondent is under examination
and submits that if at this stage extension of time is not granted, it will cause
grave prejudice to the petitioner.

3. Having heard learned counsel for the parties, I am of the view that it is in the
interest of the parties that the proceedings are continued and time is extended.
The time for further completion of the proceedings and passing of the award is
extended for a period of six months from 20.01.2020. The period between
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20.10.2019 to 19.01.2020 is hereby regularized.

4. The petition and the application filed herewith are allowed in aboveterms.
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